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I, M. Mallesh, S/o Rangaiah, aged 60 yrs, presently working as Executive
Engineer, Hussain Sagar Lake Division, HL & WBM Circle, GHMC, Hyderabad,

do hereby solemnly affirm and sincerely state as follows:

1. I'am working as Executive Engineer in the Hussain Sagar Lake Division,

GHMC, the 5% Respondent herein and I am authorized to fill this Report

on behalf of the 5t Respondent.

2. It is to submit that, the then Executive Engineer, North Tank Division,
Buddha Bhavan, Secunderabad has addressed letters vide EE/NTD Lr.
No. EE/NTD/2024/547 Dt: 15.03.2024, EE/NTD Lr. No. EE/NTD/
2024/595 Dt: 21.03.2024, EE/NTD Lr. No. EE/NTD/2024/679 Dt:
10.04.2024 to Tahsildar, Patancheru Mandal requesting to issue notices

to the encroachments in FTL/ buffer zone of Saki Cheruvu.




3

Ifurther, the then Tuhsildar, Patancheru Mandal has addressed a letter
o lxeculive  BBngineer, North Tank Division, Buddha Bhavan,
Secunderabad vide Lr, No. 13/538/2024 Dt: 14.07.2024 stating that he
was the Assistunl (o Assistant Returning Officer, 40- Patancheru
Ausembly Segment within 06- Medak Parliamentary Constituency and
way enpgaged in the Election duties of General Election to HOP Lok
Subha, 2024 as per the notification released by the Election Commission
ol India and further stated that all the staff were engaged in Election
related worl, as such no further action was taken up. Further stated
that he has already issued notices and the matter will be taken up on

priority basis and compliance report will be submitted at the earliest.

No action has been taken regarding eviction of encroachments in FTL/

Bulfer zone ol Saki Cheruvu by Tahsildar, Patancheru Mandal, So far.

. Further, the Executive Engineer, Hussain Sagar Lake Division vide Lr.

No. EE/HSLD/HD/OA-115 of 2016/2026/408 Dt: 23.02.2026 has
addressed a letter to the District Collector, Sangareddy requesting to
kindly instruct the concerned officials to initiate action on the
encroachments in FTL/Buffer of Saki Cheru, so as to submit the

compliance report to the NGT at an early date.

I further submitted that this respondent will abide by the orders of this
Hon'ble NGT and it is humbly prays that this Hon'ble Tribunal pass

appropriate orders to the facts and circumstances of the case and thus

render Justice.

Dated on the 24t day of February 2026

7 M/f%m
EXBeMTIVE IBNGINEER,

Hissain Swgat - MakP Disvision
I'st IHoep IBRAIBA Bhavanam
Kecunderabad-500 003.T.5.
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